FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

VATIKA IT PARKS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtar

Vatika IT Parks Private Limited

2. | Date of incorporation of corporate debtor

25/07/2002

3. | Authority under which corporate debtor is
incorporated / registered

ROC Delhi |

4. | Corporate Identity No. / Limited Liability
Identification No. of corparate debtor

U51225DL2002PTC116336

5. | Address of the registered office and principal
office (if any) of corporate debtor

Flat No. 224A, 2nd Flaor Devika Tower, 6, Nehru Place,
South Delhi, New Delhi, Delhi, India, 110019

6. | Insolvency commencement date in respect of
corporate debtor

CIRP order dated : 09.10.2026
Date of cammunication of order :13.10.2026

7. | Estimated date of closure of insolvency
resolution process

07.04.2027
(180 days from date of Order)

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

Name -Megha Agrawal
Reglstration Number -
IBBI/IPA-001/1P-P01456/2018-19/12272

9, | Address and e-mail of the interim resolution
professional, as registered with the Board

Address- 001, Shivranjini Apartments in Circle of Congress Nagar
Garden, Congress Nagar, Nagpur - 440012 (M.S.)
Emall: ip.meghaagrawal@gmail.com

10.| Address and e-mail to be used for
correspondence with the interim
resolution professional

C/0 IP Megha Agrawal
Plot No 79, 7th Floor, Fortuna Capital Hindustan Colony,
Beside Dew Medicare & Trinity Hospital, Wardha Road,

Nagpur 440015
E-Mall: cirp.vatikaitppl@gmail.com
23.10.2026

11.| Last date for submission of claims

12.| Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not Applicable

13.| Names of Insolvency Professionals identified to
act as Authorised Representative of crediters
in a class (Three names for each class)

Not Applicable

14.| (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

a) Weblink: https://ibbi.gov.in/en/home/downloads

b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Vatika IT Parks Private Limited on 09.10.2026.

The creditors of Vatika IT Parks Private Limited, are hereby called upen to submit their claims with proof on or befare
23.10,2026 to the interim resolution professional at the address mentioned against entry No, 10.

The financial creditors shall submit their claims with proof by electronic means only. All other crediters may submit the
claims with praof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class in Form CA: Not applicable

Submission of false or misleading preofs of claim shall attract penalties.

$D/-

IP Megha Agrawal

Interim Resolution Professlonal
IBBI/IPA-Q01/1P-P01456/2018-19/12272

'»{5 {‘Srl\.’a‘te umitecﬁ AFA valid up to - 30.06.2027

Date: 15.10.2026 orofessional

Place: Nagpur

Vatika IT Par

ioéorim Resotution

1P Megna g e
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iz LEG010KA HIOPLCO 114031 Wabulta: Hizg aadharnigusing com)
NOTICE FOR REMOVAL OF MOVABLE INVENTORY
Wi 1 Barvawer (17 Do of Gemang]  Darealption of Secured Anal(s] |
.
i ) Whart mivibie kwerlory

Lagel Mrp A0 [~ P amurinn

Loan Cofe [ Bmacn Watlca Tixte has bean fofl
Ro| Xumas Upadhyay | 0e-Apr-2025 | Flat Mo 51 03, Second Flocr, Withaun Reaf
|Barrovent Date of Rights Area Maanidng #0305 Sq Mir)
Priyankx Upadhyay | Demand Nalice | Xhasea Mo, 953 My, Sruated In Krishna ¥ikar|
(En-banawar) Bt | Cotony. Poora Appartment, Vilaga Shahpur
Wisha {15t Guarantar} Dale ot Bavnheta, Pargena Gasna Tehsil & Gistnot,

Physleat Ghaziatad - 201001 Utat Piadesh

Laan Code. Patwasslen m sy Ofhat Proparly, Waal: Flay
Tranch - Podir 0 SF 92, Horth: Cememon Area & Pt na

SF-4, Soutn Aasla 17 .61 Wide,

o ™
01270 b Fiban g tical AR i e asse. 10 o o e ol Sk ol

(et " P28 DR Anvtwgwior g fen-ral Ot P e
]mmu-m.wun-vm noaba ity rylnnu" Lo ronicredbilsie b it e 0 bt
by i Legaf e tha

1 daie ¢
1a ety aovd
o e ik, gt

el Ihrcs £ POUTIEOK - 7 P i (e of 13 (T nen]
woion sk, 4= e B Lcrid Sheas hat oW
Wygyrsa ol et L
e Il brfrar (RS 102

anpyrhrances, (avd ute, acd ollar rlevant moedls i b eh b
4 Pmspeche hadaripurchas,

+ shi capenOAY e and faka wota o1

+ha gutiicysale s tanceled duain any omer af § coid, DG, SLatter arhorty, Sf gover
e, Ay e e 11 e Banik o Attt 050 due o Bl prooesigs il
ssemasr Thn sate saall samein sl 18 (EeGAGom of ary per
Bankntws ragang

thy o
B BiridarT whe hawr depsied e EMD Ard mauits asisiones wih maskaton o0 o
chmnmmm Udyog Vikar, v\-m-l\ Gurgaon, Halplina: 0124-430201021/1220i24

" "

t1he Authorized Officer during betwean

nirding

B The aurbon shatl ba gevemed by o etaild Tonms ard Contoria meadal én o e, ik = g
e > g X Tores and Conions

Onte: 15.10.2025, Placa; Delhl

2 Th michst b ol e sctnert 10 3657owalcf WO C ok Lortd A7 Oficet reserees e rigrh 0 Ao rfect s o any of e iéns! b 50 ez o canced -9 auckor,
saiohn, Agiipairas vt Fapaict b g Feches prscarky, M) o Prrsanrtyfiess o all. b ASSRaY sy 5 1ns whittsomen, 3 iy goint ol . His ducision s b St §

gavdn, 1. Tha intending purchasen nuay inupncl t 1rap ruaterial balone ha muction
A wonking hours at narinated kcabons, 3. To paniGea i o-aoction, outhasan
e 1o pat thamaatak regsiarad with ireps The detads on Lt sold rates in auclions
i medilabla at wwwalinalpocin 3. For liither dela®y mganting raprtraton an
othar condtions of Aecton. pianse vish Raleay wabtite ‘v lenps goy I’

4 iaeucticns com. Sib d to consivuitn e

Autnarsed Officer. HDFC Bank Lid.

Ankh Qupts
Uy, Chial Matonsl ManapaiS6PHONR

P4
/V
{Under Requiation 6 of the Insolvency and

FORTHE A
VATIKA

FORM A
PUBLIC ANNOUNCEMENT

(Insolvency Resolution Process tor Carporate Persons) Regulations, 2016)

NTION OF THE CRED

Wo. 117-3/SalatAuction Programma/226:37  Datad 14.10.2026

SERVING CUSTOMERS WITH A SMILE RESZL

GOVERNMENT OF MEGHALAYA
EDUCATION DEPARTMENT
No. EDN.124/2026/20 Dated Shillong, the 33 Saptember, 2026
PUBLIC NOTICE
Conduct of axaminations and academic pragrassion of

sxisiing encolled sludents of CMJ Unlversity, Meghalaya
With reference (o the UGC letier 0.0, No. 8-21/2010{CPP

AN

Bankruptcy Board of India

o 1 P |
. 25/07/2002
ROC Deth l

1. Nameaf corporate deblor
2 Dt of incnmoralian f €operate
3.7 Awnanty under which comarate dettiar is
inearparatard [/ ragistersd
A Comparata Identity M. 7 Limtea Liability
Ifentificstinn Mo, of cormporite detitor
Agdress of the segistored office and pnecipal
offite (it amy of corporate debior
G, Insalvangy commancomond date in respect of
corparate dablor
T. . Estimated date of closure of mim:en:,y

07.04.2027

© In A class (Thres names far eAch £lass)
14,7 (A}
thy Details of authorized representathes

Aret ivailabie A

Relayant Farms and @) Weblin

RELEVANT PARTICULARS

UA122501 2002P1C116336

: Flat No. 2244, 2nd Floor Devica Tower, 6. Nehry Place,
South (elhl, New Dalhi, Delhi,
CIRP arder dated : 09.10.2026

Dote of communicatlon of onder 113,10, 2026

!t} Nnt Apphcable

PUI78587, dated 02-09-2026. the ofica of lha Adminislrator, undar
the Govemment of Meghalaya, |s diraeled ta inform all students
of CAJ Univarsity as fallaws: “All students presently siudying
Diplama, Undergradualo and Postgraduate programmas at the
University may be allowed to appear In examinations conductad
undar lhe supervisian of an extarnal agencylhlrd party, undor
tha overall responslbllity of the Siate Education Depariment”.

s Pmmn Limited

Tharelare. sludania are redquired lo complate the form to subirmil
their personal detalls for the axaminatlen using the OR code
pravided, Falute (o submil tho delnils will hinder tho examinalion
process, as (hess detalls are neaded (o arrangs examinations with
third-garly instituions. The farm link will ramain activa lo accepl
respansas until 09-11-2026,

Link - hitps:/fforme.glo/3aMvMVWXZDxnNSzv5

Indtia, 110019

ol " V6 d \PAR. 1D irdssiphjicdphicapimntunst g eprpier St
on ED 1afund) Tnthund, Rt Seram, Corbmeead Lo, Coocre4 9 Vg, Gcrap R anct ey Sorats PRy | | 15 i o 1 s h K8 1l o it e s ted e € il e 3 (Fienn)
€ 5 o delays in relur
cumbeareoe .':lrr‘l‘:mdr-«‘m&l 4 W,y st sy, | Ul . s Lt A Bttt O4Ran) 8k vl b s ol 10 || 1 bt o st of 052 0bire, 14 Lams 370l b degrrad by e ean pmemediondly
e - LOpRTY Y 1, DS mguhuy] wah Siate Paiuton Conbol Duand. AUcton erogamees ki ue undes. atavimed, bad A9 WML, IIEASPY, OF GAanoss in ity In rrosct el m:uw—m—maw
ek ) r50xcis 4 e ATCTION CATES for ‘ciober 207 bt Ll s i
beatons ru::::;;\;*ﬁ:mhrz:ﬁuﬂw poceds mﬂbﬂ"‘ﬂ‘!‘an.qummww‘m L DepalDivition Auction Canducling Unli[ Auction ?u-:!‘n e [ Extra round dale 5 aprse O besd K2 W mcabie iy 010 RS- r.umw-urrm nrwmuw
S, VLTI 050 A £ Wit 20y
it try e DicSrrinurchasae in niabor i b o fod by "“" S OMAF 2R R 3 unFtlerm:nMuHrmw.) ity
£ Kute igatien miating o P pnperty. nd (e s an e ElEm o fenourie gl 3. DMMAKD. o A ] 3 TIMALEY ERAPANIEE (s 07 Tgher TSN Pty Taes whr Jasmorsed
St DUMNE T0 N0 A 0 A anboy —
= Far Agnar Hoatng Flnancs Limilad
4R o, S WS Y il P, L, PlotNo, 361, Gulf Pt Dy AN N A il Hebialnd s
1 Mithalash Kumidr, ; Emalt; com, For property: Dy CMMSSE 1030 AN ]
A Oy CVMLID TIAN 3
Thin dataia of dam ko ba acid i Guzban wil Da avainbin in calalogue ol wan, irpe.

Hinduja Housing Finange Ltd.
Carporate Office: lio. 167:189. 3 Flaer. Anna Salel, Gaidapat,
Crspmal - OGNS, Tamd Nadu, ndta,
Bianch aMice: ol ko244 Pu 1
5 4, Naar GNG Puan, Fi

HINGRL
irets FAANEE Second Fi
I'lzﬂD:i"!rl!Jﬂﬂ

SYMBOLIC POSSESSION ROTICE
Pinarman a uderiad bang loe ozt OREOw of w KINDLLIA HOUSING FIKANC
LIMITED under 4 nd Enforremac ol Sec.|
ieres| & 2012 (i 1armnwm.me»mm—mwmmmm 13i13yras
weth Rkt 3 o Inn Sucurity fgrers (Entorermend Rules, 2002 4 3 deinand nobce wat 14
on 2 e menbened sgsnsd each acoound v Yusted hrrrngfee callig voon the borrw
et einer (ha Sorener and gaaon are GEectly retered B as the e Barmien |
8oyt rmife date of e gl o aid reion.
g 57 12 regary (ha 31000, rotce is hersby piven lo g Cidfedeuld
9
b0 1olm|:afldrtrlw*nmcsulh"

v Fules. 2002,

Tre busvewurquaramiar i paricutar wid e UGS in qa—u—n Kok rmb,- cxvloned nol to ox
wih tha picser’y and sy dogng will e pgory wik be sibjed b e chagn of £
HINDLIAHOUSING FINANCE LIMITED Yot 42 ot i s o i st i e
Iem rmaak] wmolne bapsiher wh incintal rapoasas, sy, cHAargeN, Fic
mhmnmrlimmlmu|nmlﬂmmo ctariateataon ofthe ek |

LMMde!un-ml Ooand Hetice Dag ‘Amaunt
Guaraniors § Addrexs T o Prisassion | Qutstanding
1, [PUTELTLFFAGAGIITY, MR, AMIT KUMAR , MRS, | 15042026 5
(RENU GUPTA | FLAT HQ. G171, GROUND FLOOR, | 08-10-2020 0

JRICHT BEGE, UL TANPUR COLONY, NEW DELH 110K Symbollc
Description of the Property: BLILD UP UPPER GROUND FLOOR
RIGHTS. BLHLTON PLOT SEARNG NO. 14-B, AREA MEASURING 50 50
KHASAAND, 221 AND 172572, SITUATCD iN THE VILLAGE MATIALA, CDle'V L
[AS LANSA LA Fsﬁl BLDCU UTTAK NAGAR, NEW OCLHL 308 eded by £
[QTHERPACPENTY, ROAD1OFT, Narit: P\.O‘NDA?! Soutr PLOTHD. A

{CIN: L24231KA1979MLC003583) having its Reqistarad Offica at
Brock M1, 12° Floor, Manyata Embassy Business Park,
Rachanahalii, Ouler Ring Roag. Bangalorta - 560043

.. Applcant Company

.“pﬁ £y, guv |nfcnfhome,’rlawmnads

23.10.2026 (g the intenmresolubion professional ot the oddress m
claims with prooflin parson, by post or ty electronic maeans.

representiative fram among the three insalvency professionals
representative of the glass in Farm CA - Not appllcable

\ Dales: 15.10,2026
\l"lnce:Naﬂnur L

Natice is hetehy given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resalution process of the Vatlka IT Parks Private Limited on 09.10.2026.
The creditors of Vatlka IT Parks Private Limlted, are hereby called upon 1a submit their claims with proof on or tiefore

The financlal creditars shall submit thalr ¢lalivs with proof by etectronic means only. All other crerlitors may submit the

A hinaneinl creditor batonging te a class. os lisled agoinst he eotry No. 12, shall indicate its cheice of authorised

Suhmissionol false ar mislaading proofs of claim shall atiract penalties.

NOTICE SEEKING OBJECTION FOR SHIETING OF
BEQISTERED OFFICE

Metica is hemby givan to the Ganarat Public that the Applicant
Company proposas o make appiicatan o Ihe Central Govemment.
Ragicanl Dimetor, South Wos) Rogion, [ha Minisiry of Corearala
AHairs under Section 13{4) of e Companias Act, 2013 seeking
confirmation of ulteration of (e Memarandum of Assoclation of the
Company In tarms of tha spacnl rasolution paseed by way of Poalal
Bollat on May 11, 2026 lo pnable tha Company 1o change s
Rugistarad OFics [rom “Stala of Karmataka™ o *State of
Maharashira®

Any parson whosa inlgres i likely to be aflected by the progosed
«hinge of the Registencd Offica ol the Campany minry defiver vither an
Ihs MGA-21 poral (wew mea.govin by filing Investor campiaini farm
or cause to ba delivered or asnd by registerad past of hlsfhor
nbjectiona aupported by nn atidawl stating tha nature of hisher
interagl and grounds of oppodltion 1o the Ragional Direclor, South
Wi Ragion, Miniatry of Comporate Ainirs af tha addmas 'E' Wing. 2
Floor, Kandrlya Sedana, Kevamangala, Bangalore - 560034,
Katnnlakn within Fourlnen days from Iha dala of publicntion of this
notica with 8 copy 1a the Applicant Company al its Rogisierad Offica al
Riock N1. 12" Finar, Manyata Embrssy Rusinuss Park, Rachonatall,

entionedagainst entry Na, 10,

listed against entry Na.13 to act a5 authorised

sD/-

IP Megha Agrawal

interim Resolution Professlonal
I1BBI/IPA-D0I/IP-POLASE/ 2018-19/12272
AFA valig up to - 30.06.2027

e

The Inllerwing borrawers, gus
! properties as mantionad belew against the namas of the respective bofrowers. AllY

1 the LIC HFL arising aut of availment of the said Loan (acililies, hence the accaunts of 2ll ihe barmowars mantionad in the said table turnad N.P.A. Demand
* nofica under seclion 13{2) of SARFEASIACT {herainaller referred Lo as lha ACT] werp sont o all tha said borrowers, guaraniors ond morigagors. Tha
(hltm ol tha gaid damand Nalicas and of the smaunts of Damand Noticas have bean manlianed bolaw in 1ha tabla against the namas of tha raspaclive

| borrowers. guaraniors and morigagors, Since some of tha said Demand Nolicas hava been returnad unsarved on ing addresses, Ihe said Demand Noticas

antors and morgagors who warg suncmmm‘ Homa Loanby LIGHFL Thn sakd Lmn rnalmns ara secured hy tho immovabila

il
y

DEMAND
NOTICE

Outar Ring Road, Bangalars - 500045,

For ad un bahlf of

ASTRAZENECA PHARMA INDIA LIMITED
Tanya Sanish

Gampany Sacmiliry & Complancs Officar
tembership No.: A2GTEA

Dnlg, 15 102076
Place: Mumbai

TRAIAIOE PIOCASE 180 days om date of Ordor) Tmm.m.mm- ¥ W, AT STARMA W |_ 19082008 | A I11iG@n
&  Nama and registration number af 1he Nama - Mapha Agravwal ICHANDAL, w-mﬁz m:n t BLOCK 10, S WnAR | DE1D-2000 | aton 1R06-H2
insalvancy profussional Acting as interim | Reglstration Number - “"‘ah bolic |kt ni=mal Som
. malution professional | 1BBI/IPA-D01/IP-PO1456/2018-18/12272 wm-mn’ n o [‘Fh o mg s‘;gﬁﬁmﬁf SIDE R)
9, Addiess and e-mpll of the imeno resaluton Addross- 001, Shivranjinl Apartments in Clrcle of Congress Magar St IMTRS.J. (HJT OF TOT, il YAOS. 11 E. 175 4250 MTR:
protessional, as registered with the Board Gandnen, Congress Nagar, Nagaus - 440012 (M§ Adminlatratar of CMJ Universlty, Meghalaya ggv?wzSTT-'M;g'%;:bﬁu&m;{ﬁﬁam:i“h5;"ﬁ-H“m 41
X . Emall: ip.maghuagraxalBgmoll.com MIPR No.: 1159 & Joln Sacretary Lo the Govl. of Meghalaya BLOGK.2, MOHAN GARGEH, UTTAM HAGAR, NEW DELI 116350 Bouryled a
10 Address ard a-ma to be used for /o 1P Megho Agranvel Daled: 30-03-2026 Educaticn Departmenl (OTHER PROPERTY. Waat- BACK SIDE LHS FLATAND OTHER PROSERTY. Herth OTHE
correspantienge with Lhe ntenm Plot Mo 79, 7th Floor, Fortunia Capta Hindustan Calany, PROPERTY R FRONTS DR AT AN RONC 10 FT =
rasalition profaasianat Besige Dew Medicore & Tinily Ho Wardho Raad. Farm No. INC-26 3g‘ﬂ&lxgﬁ&:ﬂ—:ﬂ:\‘r%#&gﬂugﬂm _;m-z"% orpe 4 207
| Nagpur 440915 [Pursuant o Rula 30 he Companies |Inceroratian) Rules, 2014] EADILLEHS ENTERSON NEW DR 11001 Symbolig |6 i e
H N | EMalt: cpjaielippi@gmaleon " BEFORE THE CENTRAL GOVERNMENT, REGIONAL :rg;”,g”m:g:’:;;',g"r&*m:.;ﬁ;“ﬁ:‘?;ﬁu—;%{;ﬁi,{}‘;;:"dn;“‘é
il Last data forsliboiiesion l ciims | 73.10.2026 DIRECTOR, SOUTH WEST REGION, THE MINISTRY OF JOF 155 501 YCS., OUT OF KASRANG. 55722, STUATED IN THE AHEA F VILLAC
12, Classes of croditors, if any, underclause (l of . Net Applicanie CORPORATE AFFAIRS HASTSAL, COLOMY KGN AS PRATAP ENCLAVE, MOHAN CARDEN, UTTAM NAGA
sub-section {BA) of section 2L nsoertuined 4 In e mtioraf ths Section 3{4) of Campaniat Act, 2013 s Ruio. || ek mgad 457 Bost SEREE o e ek sh e
Ly the interin resalition professional 1 3015} {a) a! the Campanies (Incorporation) Rules, 2014 [4[PLGELOANDIDER01178 MR. HIRA LML, MRS,
Names of Insohency Professionals wlemiticd to | Not Applicable AND wml:ﬂ 1%; KISHANGAN RALWAY cmm
act as Aulhansed Represamtative of credifors In the manter of ASTRAZENECA PHARMA INDIA LIMITED S ol e S0 PO TC RGO B

r!
MO ASA7TIS2, ARFA MEASUSING 47 SO YARDS, PART os KHASRA KL 44411
SITUATED AT SHASHTRI NAGAR ELHI- 10053, Botniced s East OTHERS
R0AD 15T WD, e GTHIRS, S QTHERS,
[OLMIGARMPRAZOGCOKAS, MR, KARAN PAHWA, NRS,
OIMPLE, PLOTHG- 7030, FIRST ILOOR KARIVIAR, | OB-10-1076 | #10n 100625
wu \cmnmww:mn 1EQVE Symbolic  |phis niemsd S

Descriphion Proparty; PVT NUMBER D1 RIGHT HAND S10E (RHIS) LPPE
GREUND anOR WITHOUT ROGFTERAACE RIGHTS OF BIAT LP PROPER'
BEARING PLOT NO 62 AREAMEASURING 050, Y24 LE, 50,17 59, MTRS, APPRO
OUT GF KHASRANG 54, STUATED I THE REVENUE ESTATE OF VILLAGE NAWAD
IAREA ABALI KHORSN AS COLONY ViPIN GARGEN EXT., 1TTAM HAGAR, NEVY DELY
1100156 Bttt as; Exct LEFT HANT SIDEFLATPLOT HO31, ek VACAHT 1 OTRLL
MG, £34, Neeh: ROAD 10F T, Seulr: GAIORFT,
§ [PLDCLDLAVANOIOZC32, MR KULBEER SINQH,
MRS. SUDHA DEVI, I 1742, LANSHVIER! NAGAR,
INEWEELHT
Descriglion of the Propery; EULT UP ENTIRE GROUND FLOOR WITHOI
ROOFTERRACE RIGKES CF BUILT U2 PROPERTY BSARING PLCT HO D78, AR|
MEASURING 50 SO YARDS. IE. 4181 SO MTRS ). OUT OF KHASRA NG 1811,
I TUATED I8 THE AREAGF VELAGE MATIALA, COLORY KMOWH AS MRNSARAU PAR
2 BLOCY-0. UTTAN HAGAR, NEW GELH-11057 Bounaaa 3. Easi- PORTION 55 FLL

19.06.2026 Re. DDE5ETM

19.06.2016

Re 17635011

bAast: ROAD, Konn: POATION OF PLOT, Serath FLO7 N 19,
19.04 2026

R85
o 13062
Symbolic _|ps rewn e

7. [FLTELDLFTANRGORASED. Nr. Mohd Arbaaj. N7, Wohd
[Vashim, Mre. Nasseen Banc, Fon-274. nd Fioar, favla
IFlal, Fsghusy sagee, Tagos Garsen, Now Delhi- D037
Description of ha Property: ENTIRE THIRD Fl "NTTH ADOF TERRACE RIGHTS |
BM.TU" PROPEATY BEARMNG PLOT KO, 43 (0- 11431 AHEA MEASURING 26 0. Y(
|E.. 62,74 0. MTRS, OUT OF KHASRANC ITUATED H THE REVERUE EXTA
[OF VILLAGE RASTSAL, AREA ABADI KNDWH CULH"\’ IN BLOCK-D-1, OM ViH2
W, GALY KO, B, UTTAM MAGAR, NEW DELH-1400%9 Bounded a5, East DTHER
PLOT, West, ROAD18F T, Norlty OTHER PHOPERTY. South: U THER NROPERTY
B [PUSRCINPATO T, Wr, Naeral, #0A70, Sra | 10062026 | Ry 2202503
lE-~ciave, Vit Gasden, Ustam Hlagar, Hew Gele. 1053, anen 10620
[Mrs. Sunhara, 4 N 1242, Lesahial fags” Mew et o
[Me, Dihvaer Pol, 0 3870, Sainir Endvr, Vi Garzen,
{rm Mo, Never Eih -1 RLSY.
ul\pdln of thu Property: DUILT UP UPRER GR\ANJ TLEGH, WITHOUT RO
FEGHTS OF PROPEPT\'ND *‘?l'ﬂ ARCR MEASUMN: SDYI};II[!:!"
MTRS.) BUT 0F KHASRA KO SITUATED N THE Al LAGE HANADA R

TWE COLONY KNOWH AS VIPIN GRROEN, SAIIK ENCLAVE, UTTAM NAGAR, ki

ha persons mentionad below of the gaid lable falled lo repay tha dues of
NOTICE OF LOSS OF SHARES OF
ESCORTS KUBOTA LIMITED
Motize is he mby groen tha) thes foloving shan costfantns havi bogn repora:d
a3 lostrmsplaced ang the Company Infends to 'ssue duptcate certifestes in

IOELHI. {10059 Baurrded a: Easl, GALL 10 FEET, Weal RUAD 20 FEET, Narth: POHTION
IPLOTNG. 70, Sawi. FORTIONGF FLOT . [,
UL i 1,26, W3, KEETU RUMARI,
MR VICKY VICKY, T20| RS ENCLAVE D, $EW DELH-
1150t
Description of tha Proparty bE) VT

U PROPERTY BEARING K. E-0, ADUIEASURNG 5050

ALY 06T
anon L8 g0
phos vl Bor

OGFTERRA

FI

AL FLOGR [BACK S

|ore heraby servad undar saction 13(2) THE ACT lo afl the said b ond gors o repay (heir rospective dues wilh interest up to tha | s thereof, in dus oursa. s, |
| dfartar of full uryment alongwilh intores! wilhin o peried of sidy days lrom 'tha data of publication of this nolica aifing which LIC HFL shall procoed Turlhar Any persan whe ka5 3 vaid clim an the 3ad shates mw low uch LTRS., CUT OF KHASRANO 111, SITUATED IN THE REVEHUE ESTATE OF VILLA
| umprmapruwslmul seclian 130l the ACT larealize its uplo dale duesinaccording with the ACT, Ay wilhin 15 MATIALA, AREA ABADI KM AS COLOHY NANREY PARK, UTTAM RAGAR, KI
S Nk Tt = IDEL-110050 Soimvhed e East: ROAD 26 FT, went OTHERS PROPERTY. No
Nama of the Account) Detolls of Morigaged Praperty ;,,,.“D_,m,,,dm; Nama of Mool e iree|  Ditinchve Na. [BORTICH GF PLOT, Stuin PLOTHO, 54,

Barrowar/PropriciarfDirector [Mthe part & PareH consliting of) Masieet B L 'h“'";”(ﬁ’ Noial - Tl aELDL 17, WA, PANAA] SINGH 1,200 718
nawn & Unknown Lagal Heirs of Lale Mr. Jitendra Singh S/o Mr. Sovaer | All that Parl ond Parcel of Equilsble Morigaged Dal-a ERT) 4 = From g [BHANDAR) , MR BHOPAL SIGH BKAMDARI, MRS. " BLAB2026 | dvon \.lu.t::

Ingh (Burrawerl, Murahal Bijnor, Murhal, Disit Bijner, Utar Pradeah- 245734, |of Part Al Khasra No 256 Min Siluated At Kasba| /% Ry 32848503 Teaya D ESCORZIM | 50 \67¢6] 8592235 | 8632285 PUSABIOAE, 121, JICEAS RATIIRA SR} Syt phi ey =
fob. DOORAAINZT. Mrs. Sunita Devi Wie Lnie Mr. Jilandra Singh:Amoha Bohar Ghungl, Moh Vasbuduvnngar,| & Espensssheren Kl 50 90010752 | THERISAS| 138815 e T D T IR NOE WTHITTS

Co-Borrowar),, Murahat Bijinor, Murhol, Distt Bijnor, Utlar Pradash - 246734, (Friends Colony, Shastri Nagar, Amhora, Area- Loan Aje Ho. Dt m 0010751 | 13¢8 138 13601544 qscmunoe'*-tcﬂzmuwaiw\mmnl\]u;s AREAMEASURING 50, YOS,

‘Mah BOOGB41027. Mr. Bhoopandra Sinah $fa Mr, Sham Singh (Guarantor], | 70,25 Sa, .. b th Ramo of Mr, Jilendra Singh| 11210000402 e o KHASRAND, *05°2. STUATED I THE AREA OF VILLAGE PALKM. COLONY KNOWN




